J REVI SED
| TEM NO. 102( PH) Court No.5 SECTI ON 1 |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRIM NAL APPEAL NO(s). 937 OF 2005
STATE OF RAJASTHAN Appel | ant (s)
VERSUS

TALEVAR AND ANR. Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT.)

W TH APPEAL(CRL) NO. 1636 of 2005
(Wth office report)

Date: 25/05/2011 These Appeal s were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ASOK KUVAR GANGULY
HON BLE MR JUSTI CE DEEPAK VERNA
( VACATI ON BENCH)
For Appellant(s) Mani sh Si nghvi, AAG
M 1lind Kumar, Adv.

Al taf Hussain, Adv.
Har bans Lal Baj aj, Adv.

For Respondent (s)
for

s =¥

UPON hearing counsel the Court nade the foll ow ng
ORDER
The matters are rel eased from part - heard.
At the request of |earned counsel for the parties,

list these matters on 14th June, 2011 on top of the list.

( DEEPAK MANSUKHANI ) (RENU DI WAN)

Court Master Court Master
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